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Title: Introduction of the Powerloom Sector (Welfare) Bill, 2013.

off 3191 reficirer aar (Mrassl): s&ic, d Y odr & b uraeld Aac P o2, AR iR oy JefIrll P A8l 3l DT b
SURI 3R I AHAh fAwRil DI Iudes Dol arcl [Adr I g2:2emuler ol b fopaic 1 sig)

MR. DEPUTY-SPEAKER: The question is:

"That leave be granted to introduce a Bill to provide for the protection and welfare of the weavers, workers
and small entrepreneurs engaged in powerloom sector and for matters connected therewith."

The motion was adopted.
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